nl TEM NO. 8 Court No. 12 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).30642/2008

(From the judgenent and order dated 21/10/2008 in CTR No. 1306/ 2008

of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

M S. MAJHOLA DI ST. & CHEM WORKS, PI LI BH T Petitioner(s)
VERSUS

COW SSI ONER, TRADE TAX COWM TAX, U.P. Respondent ( s)

(Wth appl n(s) for PERM SSION TO FI LE LENGTHY LI ST OF DATES and with
prayer for interimrelief and office report)

(For Final Disposal)

WTH SLP(C) NO. 30658 of 2008

(Wth appln(s) for permission to place addl. docunents on record and
with prayer for interimrelief and office report)

(For Final Disposal)

SLP(C) NO 30664 of 2008

(Wth appln(s) for perm ssion to place addl. docunents on record and
with prayer for interimrelief and office report)

SLP(C) NO 30683 of 2008

(Wth appln(s) for permission to place addl. docunents on record and
with prayer for interimrelief and office report)

Date: 01/09/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE DR JUSTI CE MJUKUNDAKAM SHARVA
HON BLE MR JUSTICE ANIL R DAVE

For Petitioner(s)

Prakash Kumar Singh, Adv.
For Respondent (s) Suni| CQupta, Sr. Adv.

Shai|l Kr. Dwivedi, AAG
Manoj Kr. Dwi vedi, Adv.
Vandana M shra, Av.

Tonmay Agarwal Rao, Adv.
Gunnam Venkat eswar a Rao, Adv.

SSFSSS S

UPON hearing counsel the Court made the follow ng
ORDER

Adj ourned for four weeks in terns of the request
made in the letter.

( DEEPAK MANSUKHANI ) (RENU DI WAN)
Court Master Court Master



